
Estimated Cost of the Work Rs. 240.44 Lakhu 

-. .. ....... nnypO —on ousciungizos uated a1.1i5.2024 I 

Mppolntrnent of Autnonty Engineer for providing project management services for Development 
of Main Station building (Ti) for Rangpo station (i.e. all facilities related to train operation, 
passenger handling, goods/parcel handling areas including station approach road, lanoscaping, 
sewage treatment plant etc.) in connection with construction of Sivols - Rangpo New BIG Rail 
Line Project, Northeast Frontier Railway. 

For further details, vsit website fffpsJletenders,gov.in/eprocurelaop. Corrigendum, if any, would 
be hosted only on the website. Project DirectorlSRRP. Block-C, PC Mittat Bus Terminus, Siliguri.734001 

Last Date & Time of e-Bid Submission 30.05.2024 upto 5:00 PM 

Lt Gen Zubin A Minwalla, AVSM, YSM, Col 9 GR and All 
Members of 9th Gorkha Rifles Family 

a, 

IDYALYA PAURI 
t-Pauri Garhwal 246001, Uttarakhand 

\Vebsite- lftpIp.iys.ac.io! 

Email- k.gmaill.com  

ADMISSION NOTICE 
M process for admission is being restarted for the academic 
t some vacant seats in Class I (only RTE, ST, OBC-NCL); II, 

M Shri Kendriya Vidyalaya Pauri. Registration form can be 
vm the school from 08.05.2024 to 15.05.2024, and for Classes 
om 08.05.2024 to 25.05.2024 on all working days from 9:00 
ission will be as per the admission guidelines 2024-25 of 

angathan. Mere registration does not guarantee admission. 

PRINCIPAL 

I' If 

ARLIAMENTARY CONSTITUENCY (NWPC-05) 

COMPLEX, KANJHAWALA, DELHI -110081 

I Election Commission has designated the General Observer, 
I Police Observer for the General Election to Lok Sabha 2024 in 

pthe 
iptlr-
f vic- 

1 as 

am New Delhi am 

Constituency 
& Location 

o,. 

E OF THE RETURNING OFFICER 

STRICT MAGISTRATE, NORTH WEST DISTRICT 

PUBLIC NOTICE 

testing candidates of North West Parliamentary Constituency 05 are 

lamentary Constituency-05. The Names, Contact Details and Office 
ers in Delhi Technological University, Shahbad Daulatpur, Main 
12 and DC Office, Kanjhawala, Delhi-110081 are given below: 

Contact No/ Office Address in Area of Assembly 
Email ID DTU/DC Office ° 

Mob. 7015590553 Room no. LW5-SF1, AC-1 Narela 
Email ID- Second floor, Mechanical AC-5 Badli 

tc@aptransport.org Wing, DTU AC-6 Rithata 
AC-7 Bawana 

Mob. 8178108207 Room no. LW5-SF2, AC-8 Mundka 
Email ID- Second floor, Mechanical AC-9 Kirari 

Ptoshck99@gmait.com Wing, DTU AC-10 Sultanpur 
Majra 

Mob. 8920961882 Room no. LW5-SF2 AC-11 Nangloi 
Email ID- Second floor, Mechanical Jat 

Ldevarajan@g mail.com Wing, DTU AC-12 
Also at: Room no. 23, DC Mangolpuri 

Office, Kanjhawala AC-13 Rohini 
I has been designated by Election Commission of India as new 
t of content of public notice dated 01.05.2024 remains the same. 

Sd!- 
(ANKITA ANAND, lAS) 
RETURNING OFFICER 

&25 NORTH WEST PARLIAMENTARY CONSTITUENCY-05 

IRCON INTERNATIONAL LIMITED . 1 
5th.1 NAVRATNA COMPANY IA Govt of India Undertaking) 

Wbciit.. wcwIunnn.ora, CIN . L4s2o3oLlg7eGoieeglnl 
PcQruitNkceLNational Competitive Bidding) 

e.Fender No.: lRC0NlELECTl5037-5030!NCRTCiSCRAPlOTl120 dated 03.05.2024 
e.Tenders are invited from bidders meeting qualiting requirements for the following works: 
"Sale of Scrap available at Murad Nagar RSS, Noida & Greater Noida for Delhi-
Gtsaziabad.Meerut RRTS Corridorof NCRTC (Package-b, Stage 1 &2, Loll & 2)". 
Estimated cost of the work Rs. 50,41.8911- 
Last Date & Time of e.8id Submission 24.05.2024 upto 15.00 Hrs. 

For further details, visit website httns:lletenders.gov.in/eprocureiapp. Corrigendum, if 
any, would be hosted only on the website. Chief General Manager/Electrical, 

C.4, District Centre, Saket, New Delhi-110017 

* 
IN REMEMBRANCE 

Corps of Signals salutes its Signallers who left us for their 
heavenly abode during the month of Apr 2024. 
(a) 15683712H Havildar AMonsing Daniel 
(b) 15685704H Havildar Gyan Singh 
(c) 15681713M Lance Havildar Pardesi HiralalJayasing 
(d) 15705513X Lance Havildar Vineesh Kumar KS 
(e) 15737002F Lance Naik AnilYadav 
(f) 15753965X Sigmn Mahendrakumar 
On behalf of the Corps, we sincerely pray to Almighty for peace 
tope departed souls & strength to the bereaved families to bear 

irreparable loss. 

A CENTRAL ELECTRICITY REGULATORY COMMISSION 
4th Floor, Chanderlok Building, 36 Janpath, New Deihi-110001 

Phone: 23353503 FAX: 23753923 
Petition No. 122/TL12024 Dated: 3.5.2024 
NOTICE UNDER CLAUSE (a) OF SUB-SECTION (5) 
OF SECTION 15 OF THE ELECTRICITY ACT, 2003 

An application under Sections 14,15 and 79 (1) (e) of the Electricity 
Act, 2003 (the Act) has been made by Fatehgarh IV Transmission 
Limited, T-15A, Third Floor, Salcon Rasvilas, Saket, New Delhi-110017, 
for the grant of a separate transmission licence for implementation of the 
'Bus Sectionalizer at 220 kV level of 400/220 kV Fatehgarh-IV PS 
(Section-1)" under the Regulated Tariff Mechanism (RIM) mode 
(hereinafter referred to as the 'transmission scheme'). The scope of the 
project forwhich the transmission licence has been sought is as under: 
S. Scope of the Item Implementation 
No. Transmission Description Timeframe 

Scheme 
1. One set of bus sectionalizer 220 kV Bus 1.2.2025 

at 220 kV level of 400/220 kV SectionaIizsea-'. 1 no. 
Fatehgarh-IV PS (Section-1) 

Total Estimated Cost: ' Rs. 11.74 crore 
2. The Central Transmission Utility of India Limited vide its letter dated 
9.4.2024 has recommended for the grant of a transmission licence to the 
applicant to establish the proposed transmission system. 
3. Based on the material available on the record, the Commission vide 
order dated 30.4.2024 in Petition No. 1221TU2024, has proposed to 
issue a transmission licence to the applicant for establishment of the 
transmission scheme as noted in para 1 above. 
4. A copy of the application, along with its annexures and enclosures, 
made by the applicant for the grant of an inter-State transmission licence 
to Fatehgarh IV Transmission Limited before the Commission can be 
accessed at the website www.apraava.com  or inspected by any person 
in the Commission's office by following the laid down procedure. 
5. Notice is hereby given in pursuance of clause (a) of sub-section (5) of 
Section 15 of the Act that suggestions or objections, if any, to the 
Commission's proposal to grants transmission licence to the applicant, 
as aforesaid, be sent to the undersigned by 20.5.2024 at the above noted 
address. The suggestions or objections received after the specified date 
shall not be considered. 
6. The application shall be taken up for the further hearing by the 
Commission on 22.5.2024. Any person who files suggestions or 
objections may in his/her discretion attend the hearing, for which no 
TAIDAshaIl be paid by the Commission. 

Sd!-
(Harpreet Singh Pruthi) 

Secretary 


